IN THE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH
AT HYDERABAD
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0.A, 1167/93, bt. of Decision : 29.6.94.'
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Development Orgenisetion, 'B'Wing
Sena Bhavan, New Delhi,

2. Management Committes of Defence
Laboratories schools, Kanchanbagh,
Hyderabad, represented by its
Secretary

3. Principal, Dafence Lgboratories
Schools, Kanchanbagh, Hyderabad.

4. Smt. Nalini Mul=, W/o. Lt.Col.Mule i
aged : Major, working as P.G.T.Teacher
(Blology) in Defence Lab School,
Kenchanbagh, Hyderabad. . ‘ «» Respondents. '}
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Couns=l for the applicant : Mr. YiR&@jagopal’ Reddy for MroI.V.5.Ra0,
: D Advocate.
Counsel for the Respondents: Mr. N.R, Devaraj, &r.CGsC. '

Mr. P.B. Vijayakumar,
for R 2,3 & 4.

CORAM:

THE HON'BLE SHRI A,B. GORTHI : MEMBER (ADMHN.)

THE HON'BLE SHRI T. CHANDRASEKHARA REDDY : MEMBER (JUDL.)
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0.5.N0.1167/93, Date of Judgement : 2. Y
Judgemen t

X As per Hon'ble Shri A.B.Gorthi, Member(A) Y
We have dismissed a similar O.A. (No.934/93) teday

by a separate order helding that the Defence Laboratories

Cahanl da nab amanathla o sy sl oddabd am ivmAdar Qamed s 14

of the Administrative Tribunals Act, 1985. For the same
reason, this O.A. toe is hereby dismissed, It is open
to the applicent teo approach the appropriate forum for
relief, if any.

2. No order as to cests.,

,'ﬂrjlﬂ . ._7_“ : (}LK———-—~l
' { T.Chandrasekhar Reddy ) .
ht Member(J) . Member{a).

Dated; 7 )June, 1994,
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DEPUTY REGISTRAR(J)

gcorY TO:

TeThe Director Ggneral, Defence Research

Development Organidation, 'B' Wing,

_Sena Bhavan, New Delhi,
2.The Secretary, Management Committee af Dafence
.Laboratories Schools, Kanchanbagh, Hyderabad,
34Principal, Defance Laboratories Schools,
.Kanchanbagh, Hyderabad. .
4,0ne copy to Mr.I.Y.3.Rap, Advocate,CAT,Hyderabad,
S.' One copy to Mr.N.R,Devraj, Sr.CGSC, CAT,Hyderabad.
640ne copy to Mr.P.B.Vijaya Kumar, Advocate,CAT,Hyd, (K2 tR4)
7.,0ne spare copy.,
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8+ One copy to Library,CﬂT,Hydarabad:
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TNPED BY COMPERED By, v+

CHECLED BY ' APPRKOVED BY

.- IN THE CEUTRAL AD:IiISTRA LDIVE TRIDBUJAL
FYUERABAD BENCH T HYDERA BaD.

THE HON'ELE MRTOHUSRICE VINGL ADRT R0

VICE CrHA

DAND

TEE 2 '“LP FMR.ALR.G RTH M""_,LR(J-

/-

AND

TH& HOW'3SLE MR,T.CHANDRASEIIEL R REDDY
MEM3ER(CUDL)

END

. THE "‘Ou W\ N FEMBER(Z) .

Datedzm— é ~1994,
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